Title: Need to check the detriorating law and order situation and crimes against minorities in Gujarat.
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Shri Keshubhai Patel has endorsed the views of the DGP. I do not want to read out the whole thing. So, Sir,
kindly ask the Minister concerned to look into the matter and get the report from the Gujarat Government so that
we can come to know the fact.
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SHRI A.C. JOS: Sir, I had also raised this point regarding crimes against minorities two weeks back and the hon.
Home Minister had said that he would look into it. Now the Director General of Police, Gujarat has gone to the
Press by conducting a Press Conference where he said that the law and order situation in Gujarat has
deteriorated. It 1s because of the Vishva Hindu Parishad...(Interruptions).

MR. SPEAKER: Now Shri P. Sankaran...

... (Interruptions)

SHRI A.C. JOS Now Shri Vora has raised it. This is a very serious matter, Sir...(Interruptions).
MR. SPEAKER: I have called Shri P. Sankaran.

... (Interruptions)

SHRI A.C. JOS I am supporting Shri Vora, Sir. This is a very serious matter and I request the Home Minister to
please look into it.
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MR. SPEAKER: Shri P. Sankaran.

... (Interruptions)

MR. SPEAKER: Nothing will go on record except what Shri P. Sankaran says.
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